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Presence of UJS. N«vy Frigate "Bain- 
M ftN fan Indian Ocean

293. SHRI C. K. JAFFER SHAR1EF : 
Will the Minister of DEFENCE be pleased 
to state ;

(a) whether the U.S. Navy frigate Bain- 
brige nuclear powered and guided missile 
equipped has arrived in the Indian Ocean 
to join the carrier task foice there; and

(b) if so, the reaction of Government 
thereto ?

THE MINISTER OF DEFENCE (SHRI 
JA G JIV A N  RAM) : (a) Government
have seen press leports to this effect.

(b) Government’s opposition to the 
Super Power rivalry in the Indian Ocean 
has been made known to the House on a 
number of occasions,

C hildren suffering from Protein and Calorie 
Malnutrition in tbe country

294. SHRI C. K. JAFFER SHARIEF : 
SHRI GAJADHAR M AJHI:

Will the Ministei of HEALTH AND 
FAMILY PLANNING be pleased to 
state :

(a) whether in one—six age group mil­
lions of Indian children suffer from protein 
and calorie malnutrition in India;

(b) if so, whether any survey has been 
conducted by Government and if so. the 
findings regarding such cases State-wise : 
and

(c) whether any Intel national Agency 
has also been requested to help India in 
this regard and if so, the facts thereof ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI KONDAJJI BASAP- 
PA) : (a) Y el

(b) A country-wide survey under the 
auspices of the Indian Council of Medical 
Research was conducted among 18,000
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r .______ age chlfcIren belonging to low-
income g r e ^  to «lx i»i«re« the country. 
This survey showed that about 30 per cent 
of these children were suffering from one 
Or more nutrition deficiency diseases. The 
findings of the survey are laid oc the 
Table of the House. [Placed in Library. 
See No. LT-*164/74}.

■; (a) whether Boijus lteview Conlitoittee 
has submitted its final report; and

(b) if not, thereason for this abnormal 
dela y ?

THE DEPUTY MINISTER IN  THE 
MINISTRY OF LABOUR (SHRI BAL-

(c) No.

Demand of AH India Defence Employees 
Federation for Appointment of Classifica-

tion Tribunal

295. SHRI S. M. BANERJEE : Will the 
Minister of DEFENCE be pleased to 
state :

(a) whether All India Defence Emp­
loyees Federation has demanded appoint­
ment of a Classification Tribunal to classify 
the technical staff in all Defence Establish­
ments for fitting them in proper pay 
scales ; and

(b) if so, whether a  final decision has 
since been taken; and

(c) if not, the reasons for the same ?

THE MINISTER OF DEFENCE (SHRI 
JAGJIVAN RAM) : (a) Yes, Sir.

(b) and (c). The Pay Commission which 
submitted its report recently had made a 
recommendation to the effect that “expert 
bodies’* might be set up for job evaluation 
over a limited sphere particularly for in­
dustrial and fairly standardised jobs, as an 
experimental measure, in the industrial es­
tablishments, on selective basis; and this 
recommendation was accepted by the Go­
vernment in November, 1973. Action is

GOVIND VERMA): (a) and (b) The
Committee’s report is likely to be sub- 
raitted by the end of Marchi 1974,

Payment of Bonus to Civilian Employees 
of Defence establishment

297. SHRI S. M. BANERJEE : Will the 
Minister of DEFENCE be pleased to 
state :

(a) whether Government have taken 
any final decision regarding payment of 
Bonus to Civilian employees in Defence 
establishments;

(b) if not, the reasons for the same ;

(c) whether there is a growing discon­
tent amongst the employees and

(d) if so, the steps taken by Govern­
ment ?

THE MINISTER OF DEFENCE (SHRI 
JAGJIVAN RAM) : (a) and (b) Emp­
loyees working in establishments engaged 
in any industry under the authority of any 
Department Of the Central Government, 
including Defence establishments, are ex­
cluded from the provisions of the payment 
of Bonus Act, 1965. No fresh decision 
has been taken regarding payment of bonus 
to such employees.

(c) and (d). Government are not aware 
of any growing discontent in the matter.

now underway to set up an -expert body” Payment of Arrears to piece woifceiv of 
. in consultation with the staff represcnta- Ordnance Factories

298. SHRI S. M. BANERJEE -. Will the 
Minister of DEFENCE be pleased to 
state :

tives.

Report of Bonus Review Committee

296. SHRI S. M, BANERJEE : Will (a) whether piece workers in Ordnance 
the Minister of LABOUR be pleased to &»ctorte* are being denied arrears due to 
state :  ̂ Pay Commission recommendations;




